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203 Written Answers

(c) and (d) Government 1s aware of the
need to develop vanoug coalfields in order
to meet the growmg demand. The pro-
duction plans have been drawn up accord-
ingly taking into account, inter gqlia, the
location of the demand centres, geomining
setting of coal depositg etc, and steps are
being taken to mee; the infrastructure re-
quirement of duferent coalfields for their
speedy development,

Pit-head Sup,cr Thermal Power station at
Manuguru, Andhra Pradesh

. 3116, SHRI R. SAMBASIVA RAO-
Will the Minister of ENERGY be pleased
to state:

(a) whether it is a fact that the Gov-
enment of Andhra Pradesh has proposed
to set up a_mpit-,b?ad ;super thermal power
station at Manuguru near Bhadrachalam
in the Singareni Coal Field area;

(b) whether it is also a fact that at
the instance of the Government of India
the State Government surrendered this site
o the National Therma), Power Corpora-
tion for the establishment of a super ther-
mal power station;

(c) whether it is also a fact that the
State Government has been requesting the
Central Government that this project may
be included in the Seventh Plan itself in
order to meet the large power deficit in
the State; and

(d) if so, what are the reasons for the
delay in announcing and formally com-
mencing work on this project early?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHATGI): (a) to (d) A
proposal had been received from the State
Electricity Board for setting up a thsrmal
power station at Manuguru in Andhra
Pradesh. Sub<equently, the State Govern-
ment suggested the setting up of a Super
Power Station in the Central Sector at
Manuguru and placed the site at the dis-
posal of the Government of India

The Natjonal Thermal Power Corpo-
ration are currently in the process of pre-
paring a feasibility veport for the proposed
project, Work on the project could com-
mence only after its techno-economic
viability has been established and all
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necessary inputs, including the availability
of funds and of coal, have been tied up.

AP. Government proposa] to set up
Thermal Power station in Rayalaseema

3117. SHRI R. SAMBASIVA RAO:
Will the Minister of ENERGY be pleased
to state:

(a) whether 1t 15 a fact that Govern-
ment have received 5 proposal from the
Government of Andhra Pradesh for the
setting up of a thermal power station in
the Rayalaseema region of the Stata:

(b) whether 1t is alsg a fact that the
techno-economic clearance for the pro-
Posed thermal power station in Rayala-
seema region has not yet been given des-
plte the fact that the State has furnishad
311 thn information required in this con-
nectlon,

| [ .
(c) if so, what are the reasons therefor;
and

(d) by when the techno-economic clea-
rance for the setting np of this power sta-
tion is likely to be granted?

Coad N

;TI;IE MINISTER Or S;[‘,ATE IN THE
DEPARTMENT OF POWER IN frg}r;‘.
MINISTRY OF, ENERGY (SHRIMA
SUSHILA ROHATGD):  (a) and (b)
The proposal in respect of mstaﬂatlon
Of 2X210 MW thermal power station ljn
Rayalaseemn (Muddanur) hag been
techno-economically cleared by the Cen-
tral Electnmty Authority, subject to cop—
firmation of coal linkage, clearance be{ns
obtained by the State Electricity Board
from envirgnmental angle and compliance
of condmons stipulated by the State Pol-
lution Control Board,

(c) and (d) Do not arise,
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